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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 30.11.2017

NAME OF THE COMPANY: /o/e/ mﬁﬁy‘b{ﬁ put- Lid G
SECTION OF THE COMPANIES ACT/I & B CODE: 797/ 39 % gf e CEnafrr s AL 3

v
=
o
=
j=t]
3
]

Designation Representation Signature

|-

[

CP No. 93/ND/2012

None for the parties. It is informed that an appeal is still pending before the
Hon’ble High Court. As per the previous proceeding dated 24.10.2017, hence the
matter is further adjourned for reporting status of the pending appeal.

The matter be listed on 22" December, 2017.
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Date: 30/11/2017 H.P. Chatdrvedi,”
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